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No. SRM-DEV-(NGT ORDER APP. HO. 193/2024-
OFFICE OF THE DEPUTY COMMISSIONER
DISTRICT SIRMAUR AT NAHAN (HP)

Dated, Nahan, the ¢3/ Iv [/ 2024

To,

Consultant, Judicial
NGT (Principal Bench), New Delhi.

Subject: Reg. Reply/Response of respondent No. 03 in OA No. 193/2024
Titled as Chandan Singh V/s State of HP & Ors.

Sir,

In compliance of order dated 10-09-2024 passed by the Hon'ble National
Green Tribunal Principal Bench in Original Application No.193 /2024 in case Chandan
Singh V/s Union of India, the detailed reply/response on behalf of respondent no 03 i.e
(Deputy Commissioner, District Sirmaur at Nahan is being enclosed herewith for your
ready reference please.

Encls. As above. Yours fai hffly,

Distri
Dist
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BEFORE THE HON’BLE PRINCIPAL BENCH NATIONAL
GREEN TRIBUNAL, NEW DELHL

Original Application No. 193 of 2024
IN THE MATTER OF :

Chandan Singh and others

........... Applicant.
Versus
State of Himachal Pradesh.
......... Respondents
IN].)]EX
| Sr.No. Pariculars PNo |
1 RepiyfRebponae of tht‘;}_it_}b_p();‘l(igl'_lt No.3 (Deputy | 1 to 3

Commissioner, Sirmaur, H.P. in terms of Order
dated 10.09.2024
Annexure-R-1 4106
Complaint and Letter of directions issued to the
Concerned authorities L
3 Annexure-R-2 7109

Copy of report/agreement. . e
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

OA. No.193 OF 2024

Chandan Singh and others.
...... Applicant.
Versus

State of Himachal Pradesh.

......... Respondents

REPLY/RESPONSE OF_ THE RESPONDENT NO. 03 (DEPUTY

COMMISSIONER, SRIMAUR, HP, IN TERMS OF ORDER DATED

10-09-2024

MOST RESPECTFULLY SHOWETH:

L.

~M;%uam

That the applicants Chandan Singh and others filed the petition before
the Hon’ble Tribunal, which has been registered as O.A No. 193/2024,
in view of the averments made in the petition, Hon’ble NGT
constituted a joint committee comprising representative of Himachal
Pradesh Pollution Control Board and District Magistrate to verify the
factual position and appropriate action. That the representative of
District Magistratc has visited the mining site in village Chowki,
Mirgwal, Tehsil Kamrau, District Sirmaur on dated 11-06-2024 and

verified the factual position and took appropriate action and filed a

Distrigt Sirmaur ot Mahagctailed joint inspection report before the Hon’ble NGT on dated 04-

2.

07-2024.

That the Hon’ble Tribunal vide order dated 09-07-2024 was pleased to
implead District Magistrate, Sirmaur, HP as one of the respondent (R-
03) in the above captioned matter and directed to filling their
responses within one month and also directed the members of joint
committee to file an additional report in the light of observation made

by the committee in their joint inspection report submitted on dated



Lo

9\5“\“

. 0.229

04-07-2024 to the Hon’ble NGT. In compliance of the said order, the

joint committee filed an additional report on dated 13-08-2024 and

prayed for additional three-month time to file their factual report due
to incessant rains road leading to the mining site is not motor able.
Thereafter the Hon’ble Tribunal vide order dated 10.09.2024
constituted a high powered committee comprising a senior officer of
CPCB, not below the rank of Director, Integrated Regional Officer,
MoEF&CC, Shimla, Member Seccretary, HP PCB. The Hon’ble
Tribunal also appointed an Amicus Curiae to assist the Tribunal.
Further the Hon’ble Tribunal also directed the respondents No. 1 to 3

to file their reply/response.

. That it is pertinent to mention here that the applicants have concealed

the true and material facts from the knowledge of the Hon’ble
Tribunal. It is submitted that in the instant matter a complaint against
the M/s Giri Lime and Chemical Pvt. Ltd, Village Chowki Mirgwal,
PO Kanti Mashwa, Tehsil Kamrau, District Sirmaur was ecarlier
submitted by the applicants Sh. Chandan Singh and other residents of
village Kuner in the Office of District Magistrate, on dated
31-07-2023. The complaint was enquired by this office and directions
had been issued vide this office letter No. Peshi-I11-24(3)/2018-182566
dated 05-08-2023 to the Superintendent of Police, Sub Divisional

"& Officer, (C), Kaffota and Mining Officer, District Sirmaur for further

necessary action. (Annexure-R1)

That as per the report received from the Sub-Divisional Officer (C).
Kaffota, vide letter No. SDO(C)-Kaffota/SDK/2024-106 dated 18-01-
2024, an agreement had been executed between the resident of village
Kuner and representative of M/s Giri Lime and Chemical Pvt. L.td, in
the presence of Sub Divisional Officer (C), Kaffota, District Sirmaur
on dated 08-01-2024 and both parties was agreed with the terms and

conditions of agreement. (Annexure-R2)
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That the Report/Response on behalf of the Respondent No. 03

(Deputy Commissioner, District Sirmaur) is submitted before
Hon’ble NGT with the request that the report may kindly be

taken on record for consideration please.

gisbrate,
jctiSimorat Nalal ahan.
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